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" . Suyresh Chander Bha}gaya «..Petitioner
Nonme - ‘ , * o «..For the petitioner
| Versus
Union of India & Others _ ...Respondenté
© Shri AWK.Sikri ...Counsel for the

respondents

\ - CORAM:

THE HON'BLE MR, JUSTICE V,S5.MALIMATH, CHAIRMAN,

ORDER  (ORAL)

None appears for the petitioher.
2, This case is fully covered by the judgment
rendered by the Tribunal in 0.A.No,1722/1987

dated 23,2,1960 by which the said Uriginal Applicstion

has been dismissed, :Follouinglthe said decisidn,
WLK  this applicstion is also dismissed, >
o - ‘/WCL’/@/
- | (V.S.Malimath)
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